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Su§bj~;e(;t":--1 .All0cation of Room N0.316, 3"“ Floor, Rohini Courts to the Court of District Judge
'1 ' I - (Commercial)-02 (North-West), Rohini.

In terms of the Order No.26/G-I/Gaz.IA/DHC/2023 Dated 24th May'2023 of the

Hon'ble High CO111\ of Delhi, Shri Vinod Yadav, Ld. District Judge (Commercial Court)-02

North=We;§t.,Di t ict s all occup ,and.h0l_'d‘Court in Room N0.3 16, 3"‘ Floor, Rohini Court Complex

with._imm§§i . C _
1 I l 9

_ _ ( \Qgt)H"U AIN) _ E (VIMAL KUMAR YADAV)
Principal D1 ' ri & Sessions Judge Principal District & Sessions Judge

District, Rohini Courts, 1 North-West District , Rohini Courts, Delhi

No. lg 6 as - re YE Z8 /CTB/RC/2022 Dated, the Delhi Q s - 0 s - was
Copy forwarded for information to:- -

1. The Registrar General; Hon’ble High Court of Delhi, New Delhi.
2.. J—!.d~ Principal District & Sessions Judge (I-Iqs), Tis Hazari Courts, Delhi
3. Al]"the-lIdTiPrincipal District & Sessions Iud§e(s), South, South-East, New Delhi, Shahdara, North-

Bast,.East, -West, South-West, RACC, Delhivl New.Delhi
4. All =Ld.= Judicial Officers (N-W) & (North), Rohini Courts, Delhi.
5. PR9/AFRO, Tis Hazari/KKD/Patiala House/Dwarka/Saket/Rohini/RACC Courts,Delhi
6. Facilitation Centre, RohiniCou1ts, Delhi " . -
7. Thefiony Secy, Bar Association, Delhi /New*Delhi -7 KKD / Dwarkal Saket / Rohini __
8. Thefiranch Incharge, Care Taking Branch, Rohini Courts,Delhi ' ' "
9.‘ '1'-lie-fNt§,tic'e-Board( ough Care Taker'):"Rohini Courts,Delhi ’
10. Dealing Ofiicial, Lay Seat for ftgo ing.

"'11. Centralised Websi e Con 'ttee ploading/through Layers. Cfiqq
l2. PS to the undersi i (s). _ n ., .

PrincipalD Sess___i s Judge (North) _ Principal District_& Semludge (NW)
C _ ';R;oh_iniC0urts," elhi . _ C " Rohini Courts, Delhi
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